] A TNy WY - = J

FORM A

. PUBLIC ANNOUNCEMENT |
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF MANSFIELD
POWER & INFRASTRUCTURE PRIVATE LIMITED
RELEVANT PARTICULARS

! |Name of Corporate Debtor MANSFIELD POWER & INFRASTRUCTURE PRIVATE LIMITED
2.|Date of incorporation of Corporate Debtor | 13-05-2010
3. | Authority under which Corporate Deblor is | ROC — Delhi

incorporated / registered

4. {Corporate Identity No. / Limited Liabiity | U45200DL2010PTC202603
|dentification No. of Corporate Debtor

5. |Address of the registered office and 208, Friends Chamber S-511, School Block,
principal office (if any) of Corporate Debtor | Shakarpur Vikas Marg, Delhi East, Delhi-11002

. |Insolvency commencement date in 1312023
respect of Corporate Debtor

1. |Estimated date of closure of i 7
resolution » rogu Oss ofinsolvency | 12-7-2023

8.|Name and Registration number of the | Vikram Bajaj
 |insolvency professional acting as Interim | Reg. No.: IBBI/IPA-002/IP-N00003/2016-2017/10003
Resolution Professional AFA Valid upto : 08-Nov-2023

9. [Address & email of the interim resolution | 308, Pearls Business Park, Netaji Subhash Place,
professional, as registered with the board Pitampura, Delhi - 110034

E-mail: bajaj.vikram@gmail.com

10. Address and e-mail to be used for 308, Pearls Business Park, Netaji Subhash Place,
comespondence with the Interim Pitampura, Delhi - 110034
Resolution Professional E-mail: cirp.mpipl@gmail.com

11.{ Last date for submission of claims 2701-2023

12./Ctasses of creditors, if any, under iausa (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim Resolution Professional

13.| Names of insolvency professionals identified| Not Applicable
10 act as authorised representative of creditors
inadass (Swee names for each class)

14/ (a) Relevant forms available at (a) Web Link: https://ibbi.gov.in‘home/downloads
(b) Details of authorized representalives | (b) Not Applicable

are avaiable at

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Mansfield Power & Infrastructure Private Limited on
13-01-2023.

The credilors of Mansfield Power & Infrastructure Private Limited, are hereby called upon to submit
their claims with proof on or before 27-01-2023 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
mﬁthdahﬁmmhpuwn.bypmlubym'ﬂ:nm.ﬂo N
financial creditor belonging , @s listed against . 12, shall indicate oice o
:Miud represantative mmﬁm insolvency wi"wusgmmls listed against entry No.13to act
as authorised representative of the class [specify dass) in Form CA.
Submission of false or misieading proofs of claim shall attract penalties.

Date : 16.01.2023
Place: Delhi

Vikram Bajaj
Interim Resolution Professional for Mansfield Power & Infrastructure Private Limited
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k Reg. No.: IBBIIPA-002/1P-N00003/2016-2017/10003 |




T mES )

Wmiﬁiam-a}
[“Nﬁuﬁammﬁmﬁ%%,zms$ﬁﬁms§qa§%m

o “ﬁ”'“) M RTeres o AmTaTl & eervrred
wafera fAa__

| wafer
| PR dogran A
2| PIURE IR oA @ ey |13 F=. <22
3[R e | SRR o e, fech
SRR Py /oofqgad |
4. wqﬁt?ﬁﬁwﬁﬂﬁﬁﬂ%
- 203,%%@—511,%%, ‘

5.| FToTRe 29AR S Gofigd eraterd T
S Tatera (af ) B TRy Frepr A, gt e, Rieef —110002

6| PURE SRR AR AN |13 Sa, 2023
apErEaT IR
7.| T FEHA TR NEHAD | 12 TS 2023

|
U452OODL2010PT0202603 :

8. [AARATAHA MGy A ®I | fRysw ISl

ﬂ?m&wm GofY, & :1BBUIPA-002/IP-N00003/2016-2017/10003

:raﬁq TR BT A6 : 08 TR, 2023 TP

9. | SFTRA I ST ¥ITed T TR | 308, T Yol TS, TelTol T T,

e TP A ATATg? | drewgw, el — 110034 o

— e F9d : bajaj.vikram@gmail.com

10] S FHMET @, , I fae= g ure, Aaroit 9,
YRR 2 543, YR $—a %ﬁc—vﬁ—ﬁoou b

. ' 9 : cirp.mpipl@gmail.com

11| graTIRea FY eq it ffYy 27 WA, 2023

12| SARE FHIETH I ERTERT21 Y| AT 8

4 I9-97 (6%) D T (@) B e

Fffafiad ameri ) Sfw, o i

T3] ot A0 & R @ i SR 3 )

mﬁmm#?gﬁﬂmmm s

NPT S W (T2 At 3 fere =)

14/ () Haferd W= SueaEr & 33 & hitps:/fibbi.gov.
(.G)Gtﬁm?- RIEQIEE LR ((:))m qa‘tps bbi.gov.invhome/downloads

TAgE T e &) et & 5 ey e R arfeor 2 R 13 e, 2023 7 Aavies

gymmmmmmmmmmwﬂm

[

Tugics TR (8 wRg e Wigde fafiees & A7aRi | TageRT AU I/l F1 FH

ﬂﬂﬂﬁmﬂmﬁmﬁqwm%mmmwtmaﬁhmm
[1

Rt TR ) ) 2Tl 1 o e F AR ] T R AT €7 |37 el SR
ST 2T TR T T B, I G AGATZAI (1 T el e & |

e A & v v R aeer e 6 R 6.12 & v 2, sfirga st &

TS B S g TR, 13 F Fargdieg A =0 ae F T T B
SRR BT e oroea] Preffaat
TR 3 Gl U TS W B g g e g -

RAI5:16012023  SaRRA G HId¥rTel, Hthles UIaR US SWwresaa Wigde faifics
| i GSlISYYT §.:[BBIIPA-002/1P-N00003/2016-2017/10003 |




